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Aerial spray in Gufarat

1189. SHRI fADEfA : Will the Mini
ster of AGRICULTURE |b i poised to 
sta te :

(a) whether Government have placed 
at the disposal of Gujarat State any air
craft or helicopters for aerial spray :

(b) if so, the number of aircraft awl 
helicopters; and

(c) the total area covered under the 
scheme?

THE MINISTER OF- STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE):
(a) No, Sir The Government of 
Gujarat, however, requisition anciaft from 
the Aerial Unit of the Government of India 
whenever needed. They can also draw upon 
the fleet of agricultural aircraft available 
in the private sector. They have not made 
any proposal to have any aircraft of their 
own for agricultural aviation purposes.

(b) and (c) Do not anse.

Variable Dearness Allowance Paid in Coll
ieries in Ranigan}* Asansol Coal Belt
1190. SHRI ROBIN SEN: will the 

Minister of LABOUR AND REHABI
LITATION be pleased to state the names of 
the coilieties who are paying Rs. I.S3 Rs. 
1.6 and Rs. 1.86 as Variable Dearness 
Allowance respectively in Raniganj, 
Asansol, coal belt T

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND 

REHABIl TTATION (SHRI BALGOVIND 
VERMA) :

A statment is laid on the table of the 
house. [Placedin Library. See No. LT- 
296/71]

Abolition of Recruitment Through 
Coalfield Recruiting Orgairisation

1191. SHRI ROBIN SEN: Will the 
Minister of LABOUR AND REHABILI-
TATION be pleased to state :

(a) Whether any decision was taken m 
the Tri-partite meeting held on the 2lsi 
December, 1963 to abolish recruitment 
through Coalfield Recruiting Organisation 
(CRO); and

(b) if so, the steps Government pro)>osc 
to take to implement the decision ?

THE DEPUTY MINISTER IN THI 
MINISTRY OF LABOUR AND 
REHABILITATION (SHRI BALGOVIND 
VERMA): (a) No final decision to Mop 
reciuitment through the Coalfield 
Recruiting Organisation was taken at tk 
meeting.

(b) Does not arise.

Gratuity Scheme for Colliery Workers

1192. SHRI ROBIN SFN- Will ih« 
Minister of IABOUR AND REHABIl II- 
ATION be pleased to state*

(» ) w h e th e r  G o v e rn m e n t ha\< ' e iuU n i 

« n y  s ch em e  o f  g ra tu i ty  fo i co llie t>  vnwUis

(b) if so, th«* salient features •'< 
scheme, and

( c j  th e  t im e  by  w h ich  th e  g ra tu ity  ^ h t 
m e  is g o in g  to  b e  im p le m e n te d  0

THE DEPUTY MINISTER IN THI 
MINISTRY OF LABOUR AND 
REHABIl ITATION (SHRI BAI OOVINP 
VERMA), : (a) to (c) The proposal * 

under consideration.

Problems Faced by Labour in Baraum 
Industrial Belt

1193. SHRI ROBIN SEN Will the 
Minister of LABOUR AND RFHABU 
TATION be pleased to state:

(a) whether Government are aw<»re of 
the problems faced by the* Labour in Ba««- 
ni industrial belt, which is causing g1** 
unrest among the workers;

(b) if so, what are those problem' an<*

(c) the steps Government are taking t0 
remedy the situation ?
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THE DEPUTY MINISTER IN THL 
MINISTRY OF LABOUR AND REHABI
LITATION (SHRI BALGOVIND VERMA)
(d) to (c) The nutter tails essentially 
in tlie State spheres

ECAFE Report and Workers Wages

1194 SHRl A K. SAHA Will tl*t 
Mimstot ot LABOUR AND 
RtHABlLlTATION be pleased to state:

(a) whether Government have taken 
nott ol the leport ol ECAFE which 1 tld  its 
27th session at Manila on April 20, 1971 
which iccommended that workers must be 
paid more m Asian Countries and uigent st- 
*ps taken for m«»re equitable distnbution 
ol national wealth, and

(b) if so the stops C/overnment aio tak
ing to implement the U N expert Body’s 
Undings '

I Hi DEPUTY MINISTER IN 
THE MINISTRY OF LABOUR AND 
RLHABIl 17 ATI ON (SHRI BALGOVIND 
VLRMA) (a) and (b) Government has 
taken no it oi the LCAf E Report which 
Inter ulut emphasised blending of economic 
giowth with social justicc including progres
sive ieduction in income disparities, wider 
employment opportunities, better sharing 
of benefits ol development, improved social 
services, etc tor all sections ol the society 
Cioveinninut’s policies, already accepted 
ctnd being implemented, a'e also aimed at 
the same goals
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